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Report of UPPCB  in compliance to the order dated 12.01.2024 passed by Hon’ble National 
Green Tribunal in OA No 744/2022 Moharram Ali versus State of UP and Ors along with O.A. No. 
277/2022 Liyakat Ali and Others Vs State of U.P.  

1.0  Background:  

In reference to the grievance aroused by Mohd. Liyakat Ali and other residents of Village 

Dhandhera, Muzaffarnagar, complaining pulp and paper mills discharging highly polluted chemical 

mixed water in the land abutting their land. Further, Hon’ble Tribunal has passed several 

directions in the above O.A. Vide order dated 22.03.2023 and 25.07.2023. Hon’ble Tribunal has 

directed the joint committee to conduct inspection of the Pulp and Paper industries mentioned in 

the O.A and submit detailed compliance report to Hon’ble Tribunal. The joint committee 

inspected various industries in question on 05.10.2023 13.10.2023 and 01.12.2023 and the joint 

report was submitted to Hon’ble Tribunal on 11.01.2024.  

Directions issued to UPPCB  by Hon’ble National Green Tribunal vide order dated 12.01.2024 

“………………………………..1. Report of the joint committee in terms of the directions of the Tribunal 

dated 22.03.2023 and 25.07.2023 has been filed on 11.01.2024. Joint Committee after visiting 16 

pulp and paper industries located in Muzaffarnagar on 05.10.2023, 13.10.2023 and 01.12.2023 

has found them to be the defaulting units in compliance of the effluent discharged standards as 

per consent to operate (CTO) conditions. Only one unit out of 16 is implementing ZLD and rest are 

not.  

2. UPPCB should disclose the reasons for permitting discharge into drains rather than insisting on 

ZLD/or using treated effluents for irrigation, etc.  

We also find that there is variance in standards stipulated in CTO and notified under EPA. 

3. Units from serial no.1 to 14 are represented through the Counsel who has prayed for three 

weeks’ time to file objections to the report.  

4. Let notice be issued to units at serial no. 15 and 16 for filing their response within three weeks.  

5. Meanwhile, UPPCB will also file the report disclosing the action taken against defaulting units as 

well as the enforcement of action plan disclosed in para 2.4 of the report……………………….” 

Action taken against defaulting industries and enforcement of action plan disclosed in para 2.4 

of the joint report.  

 As per the analysis reports of samples of treated effluent discharge from outlet of ETP, all 

16 Pulp and Paper units were found to be complying with the treated effluent discharge standards 
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as notified under EPA 1986, however, effluent samples which were collected by grab method from 

inlet and outlet of ETP from 16 units, analysis reports of 10 units indicates very high reductions in 

values of COD/BOD/TSS, hence, composite samplings of influents and effluents from different 

units of ETP is necessary to obtain adequacy reports of ETP and study the efficiency of ETP and 

characteristics of influent/effluent. Hence, UPPCB has issued directions to identified 10 units 

under 33(a) of Water (Prevention and Control of Pollution) Act 1974 to involve Central Pulp & 

Paper Research Institute (CPPRI) for carrying out composite samplings to study of efficiencies of 

ETP, obtain adequacy reports of ETP and study the characteristics of influents/effluents and 

submit the report within 15 days to UPPCB. Details of which is produced below :- 

SL 
no 

Name of the 
industry 

Questionable 
values of 
Parameters 
values of Raw 
influent of ETP  

Questionable 
values of 
Parameters 
values of 
treated 
effluent of ETP  

Reason for non-
compliance 

Action taken against the 
defaulting industry 

1 M/s Garg Duplex 
& Paper Mills Pvt. 
Ltd., Bhopa Road, 
Muzaffarnagar  

BOD=54 mg/l BOD=26 mg/l The BOD at the inlet 
of ETP is very low (54 
mg/l) which is not 
showing the actual 
characteristics of the 
raw effluent.  

Direction issued to the unit for 
conducting composite sampling 
of ETP and Characteristic of 
influent to ETP through CPPRI 
and submit ETP efficiency 
report within 15 days (Notice 
issued to unit is annexed as 
Annexure 1. 

2 M/s Silverton Pulp 
& Papers Pvt. Ltd. 
(Unit-1), Bhopa 
Road, 
Muzaffarnagar  

COD=8052 mg/l COD=100 mg/l The analysis results 
showing reduction of 
98.76% for COD at 
the outlet of ETP 
which indicates 
possibility of dilution 
of effluent without 
any specific 
treatment system by 
the industry.  

Direction issued to the unit for 
conducting composite sampling 
of ETP and Characteristic of 
influent to ETP through CPPRI 
and submit ETP efficiency 
report within 15 days (Notice 
issued to unit is annexed as 
Annexure 2. 

3 M/s Silverton Pulp 
& Papers Pvt. Ltd. 
(Unit-2), Bhopa 
Road, 
Muzaffarnagar  

TDS=8775 mg/l TDS=1908 mg/l The analysis results 
showing reduction of 
78.26% for TDS at 
the outlet of ETP 
which indicates 
possibility of dilution 
of effluent without 
any specific 
treatment system by 
the industry.  

Direction issued to the unit for 
conducting composite sampling 
of ETP and Characteristic of 
influent to ETP through CPPRI 
and submit ETP efficiency 
report within 15 days (Notice 
issued to unit is annexed as 
Annexure 3. 

4 M/s Meenu Paper 
Mills Pvt. Ltd., 
Bhopa Road, 
Muzaffarnagar  

TDS=10612 mg/l TDS=1922 mg/l The analysis results 
showing reduction of 
81.88% for TDS at 
the outlet of ETP 

Direction issued to the unit for 
conducting composite sampling 
of ETP and Characteristic of 
influent to ETP through CPPRI 
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which indicates 
possibility of dilution 
of effluent without 
any specific 
treatment system by 
the industry.  

and submit ETP efficiency 
report within 15 days (Notice 
issued to unit is annexed as 
Annexure 4. 

5 M/s Tehri Pulp 
and Paper Ltd 
(Unit 2) Bhopa 
Road, 
Muzaffarnagar 

COD=5252 mg/l 
TDS=3764 mg/l 

COD=186 mg/l 
TDS=1024 mg/l 

Reduction of COD 
and TDS is 96.4% and 
72.8% respectively  
between raw 
influent and treated 
effluent of ETP which 
indicates dilution of 
effluent by fresh 
water.  

Direction issued to the unit for 
conducting composite sampling 
of ETP and Characteristic of 
influent to ETP through CPPRI 
and submit ETP efficiency 
report within 15 days (Notice 
issued to unit is annexed as 
Annexure 5. 

6 M/s Tehri Pulp 
and Paper Ltd 
(Unit 1) Bhopa 
Road, 
Muzaffarnagar 

COD=7200 mg/l COD=92 mg/l Reduction of COD is 
98.7% between raw 
influent and treated 
effluent of ETP which 
indicates dilution of 
effluent by fresh 
water.  

Direction issued to the unit for 
conducting composite sampling 
of ETP and Characteristic of 
influent to ETP through CPPRI 
and submit ETP efficiency 
report within 15 days (Notice 
issued to unit is annexed as 
Annexure 6. 

7 M/s Shri 
Bhageshwari 
Papers Pvt. Ltd. 
(Unit-2), Bhopa 
Road, 
Muzaffarnagar  

BOD=48 mg/l BOD=24 mg/l The BOD at the inlet 
of ETP is very low (48 
mg/l) which is not 
showing the actual 
characteristics of the 
raw effluent.  

Direction issued to the unit for 
conducting composite sampling 
of ETP and Characteristic of 
influent to ETP through CPPRI 
and submit ETP efficiency 
report within 15 days (Notice 
issued to unit is annexed as 
Annexure 7. 

8 M/s Tirupati Balaji 
Fibers Pvt. Ltd., 
Bhopa Road, 
Muzaffarnagar  

COD=5360 mg/l COD=97.6 mg/l Reduction of COD is 
98.1% between raw 
influent and treated 
effluent of ETP which 
indicates dilution of 
effluent by fresh 
water.  

Direction issued to the unit for 
conducting composite sampling 
of ETP and Characteristic of 
influent to ETP through CPPRI 
and submit ETP efficiency 
report within 15 days (Notice 
issued to unit is annexed as 
Annexure 8. 

9 M/s Bindals 
Papers Mills Ltd., 
Bhopa Road, 
Muzaffarnagar  

TDS=14802 mg/l TDS=1247 mg/l The analysis results 
showing reduction of 
91.5% for TDS at the 
outlet of ETP which 
indicates possibility 
of dilution of 
effluent without any 
specific treatment 
system by the 
industry. 

Direction issued to the unit for 
conducting composite sampling 
of ETP and Characteristic of 
influent to ETP through CPPRI 
and submit ETP efficiency 
report within 15 days (Notice 
issued to unit is annexed as 
Annexure 9. 

10 M/s Shri Sidhbali 
Paper Mills Ltd., 
Bhopa Road, 
Muzaffarnagar  

COD=10208 mg/l 
TDS=17108 mg/l 

COD=164 mg/l 
TDS=1618 mg/l 

Reduction of COD 
and TDS is 98.4 % 
and 90.5% 
respectively  

Direction issued to the unit for 
conducting composite sampling 
of ETP and Characteristic of 
influent to ETP through CPPRI 
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between raw 
influent and treated 
effluent of ETP which 
indicates dilution of 
effluent by fresh 
water.  

and submit ETP efficiency 
report within 15 days (Notice 
issued to unit is annexed as 
Annexure 10. 

 

Re verification of the defaulting industries shall be conducted after the industries submit the 

compliances of directions issued to them.  

 In reference to the action plan for pulp and paper industries submitted by the joint 

committee in the report dated 11.01.2024, directions have been issued to all the 16 units by 

Regional Officer, UPPCB vide letter no. 1208/OA No. 744/Moharram Ali/2024 dated 27.02.2024 

with direction to submit pointwise timebound compliance report to Board. Letter annexed as 

Annexure 11. 

 

Steps taken by UPPCB for pulp and paper units for achieving ZLD/ re using treated effluent for 

agricultural process  

Out of identified 16 Pulp and Paper industries, 01 unit is already achieving ZLD. Directions 

have already issued to all the industries to submit action plan for achieving ZLD/Utilization of 

treated effluent in irrigation/process (Annexure 12). Pulp and Paper Association, Muzaffarnagar 

vide letter dated 06.03.2024 has submitted that regarding achieving ZLD of the effluent in the 

industries, survey shall be conducted by CPPRI and as per CPPRI survey and recommendations, 

implementation of ZLD of effluent will be achieved. Letter of association is annexed as  

Annexure 13. 

It is also important to note that in compliance to various directions of previous charter for 

pulp and paper industries, the units have upgraded the ETP and their processes to reduce 

consumption of ground water and reuse of treated water. Due to modifications in ETP’s and 

processes, pulp and paper industries have achieved almost 65% reduction in discharge of treated 

effluent. Few industries are also already in the process of modifications to achieve ZLD.   

 

Regarding variance in standards stipulated in CTO and notified under EPA for treated effluent 

discharge. 

 It has been observed by the committee that as per the consent issued to the pulp and 

paper industries by UPPCB, consent condition has been imposed stating that the industry shall 

achieve proposed pulp and paper charter for BOD – 20mg/l and COD – 200mg/l. The concerned 
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industries vide Pulp & Paper Association letter dated 06.03.2024 has submitted that all the paper 

units are complying with the Environment (Protection) Act, 1986 (EPA) treated effluent discharge 

standards for paper industries. 

 

S.No. Name of Officials & Details Signature 

1. Ankit Singh   
Regional Officer, UPPCB, Muzaffarnagar  

 

2. Imraan Ali  
Asstt. Environment Engineer, UPPCB, Muzaffarnagar   
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